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4944. SHRI HAFIZ MOHD. SIDDIQ : 
Will tbe Minister of FINANCE be pleased 
to state: 

. (a) tbe number of companies tbat bave 
aone into liquidation with tbe deposits from 
tbe public in tbe hst tbree years; aDd 

(b) tbe steps Government propose to 
take to save tbe people from the loas of tbeir 
deposits? 

THE MINISTER OF STATB IN THB 
MINISTR.Y OP FINANCB (SHRI 
JANARDHANA POOJARY): (8) and (b) 
The information is beinl collected and will 
be laid on tbe Table of the House. ~ 

Lous by NABARD 

4945. SHRI MULLAPPALLY 
RAMACHANDRAN: Will tbe Minister of 
FINANCE be pleased to state: .. 

<a> whether it is a fact tbat NABARD 
is advancing loans not ooly for aaricultural· 
purposes but also for industrial purposes; 

(b> if so, whether Government propole '0 take steps to restrict tbe functions of 
NABARD to sole1y asriculturaJ sector; 

(c) whether the field of activit, of 
NABARD and IDBI are overlappiog ; aDd 

(d) if so the action proposed to be 
taken in the matter 1 

THE MINISTER OF STATE IN THE 
MJNIST'R Y OF FINANCE (SHRI 
JANARDHANA POOJARY): <a> NABARD 
was established UDder tbe National Bank for 
Agricultule aod Rural Development Act. 
1981 for providing credit for promotion of 
agriculture, cottage and yjl1aae industries. 
handierafls aod otber rural crafts and otber 
allied economic activities in rural areas with 
a view to promote developmeot of rural 
areas. . Hence. NABARD refinances Dot 
only alriculture aDd .Died activities but a1ao 
cottaae. vii laP. tiD~ aDd small ICIIle iD4us-
tdea in the rural areas. 

(b) No. Sir. 

(c) and (d) A •• i.tance to rural/earo-baaed 
industries can Bow both from NABARD and 
IDBJ. However. an Inter-inatitutio_l 
CoordinatioD Committee compri.iDa repre-
scntatives of NABARD. IDBI. RBI etc. hu 
been constituted by NABARD to diacuu 
from time to time varioUi issuts arilina oat 
of their common approach to meet the 
credit requirements for DOD-farm activities. 

Proposal to Issue Llnace. t. Prl •• " 
Eaterp".eun for SplDalDg MUla ID 

Tamil Naa 

4946. SHRI R. JEEVARATHINAM: 
Will tbe Minister of TEXTJLES be plt'a_ 
to state: 

(a> Dumber of requests for lie.Dces 
r~eived from tbe Tamil Nadu Government 
for spiooioll mills of 12.000 .piDdles and 
above capacity siDce 1984 ; and 

(b) wbether there are any propouls 
under consideration to iuue licences to 
private enterpreneurs ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF TEXTILES (SHRI 
S. KRISHNA KUMAR): (a> No lOch 
request from tbe Tamil Nadu Government 
bas boeD received as mentioned In tbe period. 

(b) Does Dot arise. 

WorN Buk As.lstaDee to IDe ...... £Sport ef 
EJaa.aeerlag Goods 

4947. SHRI S. PALAKONDRAYUDU: 
Will tbe Minister of FINANCE be pleased 
to state : 

(a) wbether j~ is a fact tba' the WorleS 
Bank ba, cleared a • 250 million project to 
increase the competitivcacs.· aad export of 
ea8iaeeriol aoodl from lodia ; aDd 

(b) if 10, the ct. tails of the project? 

THB MINISTER OP ST A TB IN TBB 
MINISTRY OF FINANCB (SBRI 
lANA.DHARA POOJARY): (a) aDd (b) 
AlIT_menta were .Wlled with tile World 




